IN THE CENTRAL aSMIVISTaaTIVE Tuls ool
PRINCIP AL BaNCil

Coacte NO.555/94 '
New Delhi, dated the 22th Macch, isv4

Hon'ble Sh. NV.Krishnan, VEce Chui onandes
Hon'ble Sh. B.3. Hegde, Membe riJ)

Shri B.O.J. i@,
esidont of 246/7-n Rallway
Apartments, £enchkuien Roed,
New £1hi :

oo e Applicant

(Presant in person )

N . Vé rsyus

1. Shri Masihuzzaman, Genl Manager,
Mo rthern .lailway, Baroda House,
New 2lhi

2, Shri K.N.5:in,
Chiczf Sign<l & Telecommunic ation
Zngyineer, Northern Railwey, 4th Floor,
~nné xe-1, Baroda House, Wi=lhi,

(%}

. Shr: R.L.Malik, ‘
Chief Enginecr{Construction)
dorthern Railway,Kashmeri Gate,

£1hi

W ORDER(ORAL )

{Hon'ble Sh .N.V.Krishnan, Vice Chairnan(a))

On an earlier occasion, by the A 1/13 ﬂ_h;:":ﬁ:;
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the appiic ant vas permitted by us to withd-aw tha

O eive ‘L.'.fh“‘
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report. B then directed that the disciplin .o

have to be comsletad - c oo ) . o
ompletad and i€ hz was zggrisved, the
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gpplicc -t could to file an gppesl .end that on

o s o6 . ' .
terzgiter he could goproach us, if ha has o == : .
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D The applicant'states that he has filed an
spo2al on 25.6,1993(Ann.A.5) to the disciplinary
authority wherein He has éompLained cbout the
de fects noticed in the c—!nquiry proceeding end has

r:cue sted him to remend the report back to the

engquiry officer to complete the engulry in acoordLe

with law. Thet representstion hes been mede on 28.5.10%0.

The gpplicant has filed this Oesds as there is no z2ply

tsthat repr:sentation.

3. W& have to reiterate cur earlier orcdzr thzat

ve will entertain the appliceation conly zgainst any

!
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‘ S
final ord2r that may be passed in the disciplin.ry
proceedings. The disciplinary proceedings has not

endzd . If he is ggzrieved by any interlccutory or

"3

it is cpen to seek remedy under the provisicn of
CG3(CCA) Rules, 1965. His attention is drawn *to <« sg

22, 23 and 29 thereof,

4, In the circumstances, this gpplic aticn is

dismi ssad., )
W/&. ? 4
ergs : Y

(5.5. Hegee) (N.¥. Krishnan)

Member(J) Vice Chairmani..)
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